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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 08.08.2016

NAME OF THE COMPANY: M/s. Hectafin, Constech (India) Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397/398
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ORDER
None is present on behalf of the petitioners. Perusal of the case shows that
the petitioner has not been pursuing this case diligently. However, since the
CLB has now been reconstituted as NCLT, it will be expedient to issue notice to
the petitioner. Bench Officer shall issue notice.
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